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Supreme Court

Amad Noormamad Bakali v. State of Gujarat, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 292

Anand Rai v. State of M.P., (Dr D.Y. Chandrachud, C.J. and P.S. Narasimha, J.), 2023 SCC OnLine
SC 2573

Bhagaban Gantyayat v. State of Orissa, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine
SC 290

J. Muthurajan v. S. Vaikundarajan, (Prashant Kumar Mishra and Augustine George Masih, JJ.), 2025
SCC OnLine SC 3119

J. Muthurajan v. S. Vaikundarajan, (Sanjay Kumar and K. Vinod Chandran, J1J.), 2026 SCC OnLine
SC 289

Jaya Thakur (Dr.) v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj
Misra, JJ.), 2023 SCC OnLine SC 2574

Naresh Kumar Garg (Dr.) v. State of Haryana, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 295

New India Assurance Co. Ltd. v. Rekha Chaudhary, (Aravind Kumar and Prasanna B. Varale, JJ.),
2026 SCC OnLine SC 294

Shobha Namdev Sonavane v. Samadhan Bajirao Sonvane, (Vikram Nath and Sandeep Mehta, JJ.),
2026 SCC OnLine SC 291

Sitaram Kuchhbedia v. Vimal Rana, (Sanjay Karol and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
293

Allahabad High Court
Amit Gupta v. Union of India, (Shree Prakash Singh, J.), 2026 SCC OnLine All 404
Gayatri Nanjundappa v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 396
Gulab Chauhan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 8656

Ishita Agarwal v. Gopal Krishan Mittal, (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC
OnLine All 401

Julfikar Ali v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 8657

Jyoti Ravat v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 8654

Kuldeep v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 8659

Mahendra Singh v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 398

Mohd. Israr Khan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 8655
Munna v. State of U.P., (Pramod Kumar Srivastava, J.), 2026 SCC OnLine All 399

New India Assurance Co. Ltd. v. Savita Tiwari, (Sandeep Jain, J.), 2026 SCC OnLine All 400
Nitin Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 8658

Ratan Buildtech (P) Ltd. v. Anil Kumar, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2026 SCC
OnLine All 403

Shyam Bahadur Yadav v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 397
Sunil Kumar Gupta v. Union of India, (Abdul Moin and Babita Rani, JJ.), 2026 SCC OnLine All 402
Waseem v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 8653
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Andhra Pradesh High Court

Beesetti Siva Sai Venkat v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 443

Bode Ramachandra Yadav v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 449
Chinnan Krishore Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 446
G. Ravi Kumar v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 448

K. Vatchala v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine AP 447
M. Shiva Kumar v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 450

Sajja Venkata Naga Subhash Teja v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine
AP 445

Salikameni Pedda Madhu Yadav v. High Court of A.P., (Ravi Nath Tilhari and Maheswara Rao
Kuncheam, JJ.), 2026 SCC OnLine AP 451

Sk. Akbar Basha v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 5089

Yarramsetty Eswar Prasad v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 444

Bombay High Court

Abhishek Ramesh Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar
and Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1284

Ajay Avdhesh Chauhan v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom
1254

Ajay Namdeo Gandhile v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026
SCC OnLine Bom 1269

Amrish Rajnikant Kilachand v. Harsh Rajnikant Kilachand, (Farhan P. Dubash, J.), 2026 SCC
OnLine Bom 1267

Asif Badshaha Shaikh v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
1247

Balasaheb Pandhari Ambhore v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine
Bom 1244

Bhavesh Yashwant Banne v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.),
2026 SCC OnLine Bom 1293

Dealmoney Commodities (P) Ltd. v. Vijay Vithal Sawant, (Sharmila U. Deshmukh, J.), 2026 SCC
OnLine Bom 1255

Dhan Raj Meena v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 1242

Dhanashri Santosh Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar
and Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1287

Dnyaneshwar v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1256
ESI Corpn. v. Aashu Engineering Works, (Jitendra Jain, J.), 2026 SCC OnLine Bom 1266

Fahad Mukhtar Ahmed Khan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine
Bom 1268

Fahim Tabassum v. Sandeep, (Neeraj P. Dheote, J.), 2026 SCC OnLine Bom 1263
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Ganesh Raju Naidu v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 1246

Gaurav Rajeshbhai Desai v. Yagyanarayan Prabhunath Mishra, (Kamal Khata, J.), 2026 SCC
OnLine Bom 1249

Gayatri Rajendra Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar
and Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1289

Harshada Ramesh Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar
and Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1280

Jalgaon City Municipal Corpn. v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC
OnLine Bom 1276

Khan Arbaj Aziz v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 1245
Madhav v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1259
Madhavrao v. Kashinath, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1274

Mahesh Ram Adgaonkar v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
1248

Mohd. Ayaz Mohd. Sabuddin Khan v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC
OnLine Bom 1252

Pravin Yashwant Panchal v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC
OnLine Bom 1271

Rajendra Purnaji Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and
Nandesh S. Deshpande, JJ.), 2026 SCC OnLine Bom 1281

Ravi Rajendra Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and
Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1286

Roshan Bhaskar Naik v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 1250
Rupaji Haraji Ahadhi v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 1253

Saifullah Allahbaksh Khan v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom
1251

Samruddhi Ganesh Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar
and Nandesh S. Deshpande, JJ.), 2026 SCC OnLine Bom 1291

Sanskruti Ganesh Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar
and Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1283

Santha Sethuraja Panicker v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 SCC
OnLine Bom 6251

Santosh Datta Kute v. Ganesh Mahadevrao Kadam, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
1264

Satish Tandon v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 1257

Sayali Sunil Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and
Nandesh S. Deshpande, JJ.), 2026 SCC OnLine Bom 1290

Schaeffler India Ltd. v. Chief Controlling Revenue Authority, (Sharmila U. Deshmukh, J.), 2026
SCC OnLine Bom 1277

Shankar Ambadas Jadhav v. State of Maharashtra, (Kishore C. Sant and Sushil M. Ghodeswar, JJ.),
2026 SCC OnLine Bom 1261

Shilpa Jay Wagh v. State of Maharashtra, (R.1. Chagla and Advait M. Sethna, JJ.), 2026 SCC
OnLine Bom 1273
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Shobha v. Gajendra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1260

Shruti Nandu Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and
Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1282

State of Maharashtra v. Sameer, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1265

Sudhakar v. State of Maharashtra, (Arun R. Pedneker and Vaishali Patil-Jadhav, JJ.), 2026 SCC
OnLine Bom 1275

Sunil Balkrishna Naikdhure v. Executive Engineer, (Nitin B. Suryawanshi, J.), 2026 SCC OnLine
Bom 1272

Sunil Kisanrao Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and
Nandesh. S. Deshpande, JJ.), 2026 SCC OnLine Bom 1285

Sunny Kurna Lama v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026
SCC OnLine Bom 1270

Vaishali v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and Nandesh S.
Deshpande, JJ.), 2026 SCC OnLine Bom 1279

Varsha v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 1278

Venubai v. Kisan Kaniram Rathod, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1262

Vinit Ganesh Rane v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and
Nandesh. S. Deshpande, 1J.), 2026 SCC OnLine Bom 1288

Wajid Ali Jafar Ali Sayyed v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 1243

Yakub Salebhai Contractor v. State of Maharashtra, (Ravindra V. Ghuge and Abhay J. Mantri, JJ.),
2026 SCC OnLine Bom 1292

Zeenat Irfan Qureshi v. State of Maharashtra, (Aarti Sathe, J.), 2026 SCC OnLine Bom 1258

Calcutta High Court
ABB India Ltd. v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1242
ABB India Ltd. v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1243

Aimuddin Sheikh v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 1200

Ajoy Kumar Das v. Union of India, (Uday Kumar and Rajarshi Bharadwaj, JJ.), 2026 SCC OnLine
Cal 1225

Arindam Ghosh v. Kolkata Municipal Corpn., (Rajasekhar Mantha and Md. Shabbar Rashidi, JJ.),
2026 SCC OnLine Cal 1195

Basana Balla Mondal v. Jyotish Ch. Mondal, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 1218
Bhagwati Stone Crusher v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 1249

Bijoy Singh v. State of W.B., (Rajasekhar Mantha and Md. Shabbar Rashidi, JJ.), 2026 SCC
OnLine Cal 1199

Bimalendu Maity v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1241

Deepak Kumar Ganeriwala v. Cascade Commerce (P) Ltd., (Sabyasachi Bhattacharyya and
Supratim Bhattacharya, JJ.), 2026 SCC OnLine Cal 1212

Fekan Mondal v. Union of India, (Uday Kumar and Rajarshi Bharadwaj, JJ.), 2026 SCC OnLine Cal
1222
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